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Don't record. (Interruptions)**®
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SHR] M. RAM GOPAL REDDY:
Sir, the Government has devised a
very good method for emigration of
the persons to Gulf countries through
the Labour Ministry. I would like to
know from the Minister whether the
same procedure will be adopted in
the case of other countries also.

SHRI ATAL BIHARI VAJPAYEE:
It is a suggestion for action. It will
be taken into account,

Indian Workers on Strike in Kuwait
1

*536. SHRI SAUGATA ROY:
SHRI AMAR ROYPRADHAN:

Wi.] the Minister of EXTERNAL
AFFAIRS be pleased to state;

(a) whether the Indian workers
in Kuwait have been on strike;

(b) if so, the reasons for the strike;
and

(c) whether the Government of
India took anv action in the matter
and if so the details thereof?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI ATAL BIHARI
VAJPAYEE): (a) The workers of the
Engineering Projects (India) Ltd.
and its associateg were on strike from
12th July to 27th July 1978.

(b) The strike gtarted following an
altercation on 11th July, in which e
worker wag alleged to have been
beaten.

" **Not recorded.
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(¢} Qur Ambassador in Kuwait
remained in touch with the Govern-
ment of Kuwait, the E.P.I and the
labour leaders with view to per-
suading the workers to withdraw the
strike mnd restore normaley in the
Project. The Labour went back to
work on 27th July.

SHRI D. N. TIWARY: Sir I have
given a Calling Attention Notice on
this matter. 1 want o know whether
it has been admitted or not,

MR. SPEAKER;: 1 do not think that
it has come up before me yet,

SHRI D. N. TIWARY: I gave the
notice twice,

MR. SPEAKER: I will look into
it. You know last week was a very
busy week for all of us. Now, first
supplementary by Mr. Saugata Roy.

SHR] SAUGATA ROY: The prob-
lem regarding this question is that it
relates to Externa) Affairg Ministry,
1t also relates to the Industry Minis-
iry and the Labour Ministry., Of the
60,000 employees in Kuwait, 8 majo-
rity of them do all sorts of manual
work and sending foreign exchange
1o our country. Peple working in the
EPI, are very badly paid. Thcy have
been paid 1%+ dinars ‘per day which is
very low according to Kuwait stan-
dard. 1 would like to know from the
hon. Minister whether the Indian
Embassy in Kuwait has informed him
of the very low payment mude to the
Indian workers in EPI and also
whether they have informed that
these workerg are employed by the
sub-contractors whp do not even pay
them the notifieq pay as a result of
which there is a lot of discontent
among the workers working in EPIL

SHRI ATAL BIHARI VAJFAYEE:
The hon. Member hag rightly pointed
out that this project is being locked
after by the Ministry of Industry, 1
had written a letter to my friend, Mr,
George ¥Yernandes to be present when
this question comes up, But he 1s
held up in the Rajya Sabha.
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SHRI K. GOPAL: He iz mediating.

SHRI ATAL BIHARI VAJPAYEE:
All mediation has been given up
during the Question Hour, $So, Sir, it
will not be correct to say that the
workers working in the Project in
Kuwait are being paid Jess because
the wage; were fixed before the wor-
kers decided to start work. We have
taken the contract and then there are
sub-contractors also,

SHREI SAUGATA ROY: All the
workers are recruited through them.

SHR1 ATAL BIHARI VAJPAYEE:
That 15 the whole difficulty. We are
thinking in terms of setting up a
Directorate at the Centra]l level to
recruit workers. But I would like to
make one thing very clear. Once the
wages are fixed, there are other faci-
lities glso; they are getting housing
facilities, They are getting food at
reduced prices., They are also getting
medical facilities, Once they decide
o go oul and if they create trouble
there, it is not a question of Kuwait
only, the whole policy of the Govern-
ment, will be defeated, if people abroag
feel that having Indian  workers s
like inviting trouble, But in this case,
there has been some dereliction of
duty on the part of our high officials
alse, An inquiry is being conducted
and I hope that everything will be
all right. But those who go abroad,
they must understand that if they
wanl to go on strike, thep let them
remain here.

SHRI SAUGATA ROY: 1 welcome
the Minister's statement regarding the
Central Government's thinking for
setting up a Directorate to recruit
Indian Jabour on the projects abroad,
because this sub-contractor system is
very inhuman system. [ also want
to know-—this project where 2000
houses are to be built js a prestigeous
project. We got it in the face of very
fough competition from foreign firms
—whether the Ministry hag got any
information that the aim of this
Kuwait strike wae to gsmear the name
of India in gulf countries; and some
workers were instigasted by some
foreign firms who are in competition
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with EPI; and whether the Minister
has any information regarding the
names of the foreign firmg and the
foreign countries who have done this
instigation work of Indian workers.

SHRI ATAL BIHARI VAJPAYEE:
The possibility of certain foreign
firms who would like to create diffi-
culty for India provoking some of our
workers cannot be ruleq out, But it
will not he proper for me to disclose
the nameg of any country.

SHRI AMAR ROYPRADHAN: Mr.
Speaker, the hon. Minister has men-
tioned that high officials were involv-
ed in this case. About 78000 Indian
workers were sent abroad. Nearly
10,000 of them are working as maid
servants; and in Kuwait the number
is the highest, I know that this is a
problem arisen put of the world com-
petition for getting labour contracts
in order to earn foreign exchange, but
at the same time we should not forget
the fate of those poor employee who
are employed there to earn gold. In
this particular case, the workers of
Engineering Projects India Ltd. are
ill-paid; and to gtay in a poor living
condition, some of them are to stay
even in open air, no shed, Sir, 1
would like to know it from the hon.
Minister what was the ground on
which their due demands, according
to Residence-cum-work-permit, were
not considered and fulfilled before the
strike held on 12th July, 1978. (B)
What were the terms and conditions
dat the time of issuing passports to the
workers? It is reported in the news-
papers that after teargas snd batton-
charge on 27th July, 403 workers of
Engineering Projects India Lid. were
arrested ang severally beaten up in
jail, Later on, 185 of them had been
released. I would like to know whe-
ther the rest of the workers 218 are
still behind prison bars, whether
there is mny proposal to return back
those workers,

SHRI ATAL BIHARI VAJPAYEE:
As per the latest report received from
the Project Authorities in Kuwait, out
of 403 workerg arrested, 1B8 workers
have been released and they have
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returned to the camps. After screen-
ing the list of 256 persons who were
not willing to work as per conditions
and terms of the contra:t between
the workers concerned and the asso-
ciate contractor, g fresh list has been
prepared, Thig includes 218 persons
who are still in police custody,

AN HON, MEMBER: Ip jails.

SHRI ATAL BIHARI VAJPAYEE:
Now they are in the police custody,
according to the information available
with us, 221 workers have been re-
patriated to India so far. Ags far as
some of the grievances of the workers
are concerned they are brought to
the notice of the management and
negotiations have been started; and
some of the demands which were
quite reasonable, for example, pay-
ment of wages on the stipulateq date,
were immediately accepted, But even
then a gection of the workers decided
to go on sirike. Possibly some of the
workers acted in a very undesirable
manner. The police had 1o be cailed.

SHRI JYOTIRMOY BOSU: Anglo-
Arnerican Company gave them a beat
up. You have been wrongly in-
formed.

MR. SPEAKER: This is «imply to
inform you. You take the informa-
tion,

SHR1I ATAL BIHARI VAJPAYEE:
I am replying on the basis of in-
formation that I have received.

SHRI AMAR ROYPRADHAN: I
have categorically asked regarding
their housing problem. They are
lying in the open.

SHR!I ATAL BIHARI VAJPAYEE:
It is not correct. Nobody is stayving in
the open.
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Report Captioned “Plot to Down-
Grade India at U.N.”

*537. SHRI M. RAM GOPAL
REDDY: Will the Minister of EX-
TERNAL AFFAIRS be pleased to
state:

(a) whether Government’s attzn-
tivn has been drawn to the report
published in “The ‘Hindustan Timcs’
of 1st August, 1978 ‘plot to down-
grade India at United Nations'; and

(b) if so0,
thereon?

Government's reaction

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI ATAL BIHARI
VAJPAYEE): {(ay Yes. Sir,

(h) The Government of India is not
aware of any plot to down-grade India
in the United Nations, The question
of Indian representation in the United
Nations  Secretariat in  constantly
reviewed by Government and conti-
nuoug efforts are made 1o ensure
adrquate representation by indians at
higher level posts in  the United
Nations Secretariat.

SHRI M. RAM GOPAL REDDY:
We were holding the post of Under-
Secretarv-General. Now, recently we
got Assistant Secretary-General's
post. That means, our position has
heen downgraded there. What is the
reaction of the Government to this?





